URGENT/

L/2008/Import Safety/IF'SSAL
Food Safety and Standards Authority of India
Ministry of Health & Family Welfare, Govt. of India
FDA Bhavan, Kotla Road,
MNew Dellin -1 10002
Dated: 30" July, 2010

OFFICE ORDER
Subject: Notification of FSSAT’s Authorised Officer for Chennai Port under Section 47(5) of
FSS Act 2006 —Reg.

Food Safety and Standards Authority of India has been established under the provisions of
FFood Safety and Standards Act, 2006 as a statutory body for laying down science based standards for
articles of food and to regulale manufacture, storage, distribution, sale and import of food so as 1o
ensure availability of safe and wholesome food for human consumption. Under the Food Salety and
Standards Act, the Authority has a mandate of ensuring salely of food items imported into the country

also.

The Authority is in the process of operationalisalion of the imported food clearance process
throngh appointment of Authorised Officers in terms of the mandale of the FSS Act, 2006, The
functions of the Authorized Officer will, inter alia, include the existing funciions of the Port Health
Officer under the PEA Act, 1954 with respect (o imported food clearance process, in co-ordination

with the customs department.

In pursuance of section 47(5) of FSS Act, 2006 which was enabled vide nottfication no.1194
dated 31.07.2009, the competent authorily hereby nolifics Dr. G. Srinivasan, Senior Marketing
Officer as Aunthorized Officer for the jurisdiction of Chennai Port  for imported food clearance
process w.e.f. 9" August, 2010 till further orders. There address and contact details are given below:

srinivasan,

T D Gl
Authorized Officer
Food Sdlcly& Standards Authority of India- Rt:grirmml'(Jﬂiuc:-:
Ministry of Health & Family Wellare, Government of India
(/o Directorate of Marketing & Inspection,
4" Floor, 6™ Block, C-Wing, Shastri Bhawan,
26, Haddows Road, Chennai-600006, Tamil Nadu.
Phone: 044-28278065
Fax: 044-282771738
Mobile Ma 0199444201926

F-mail srinivasan938 H@yahoo.co.in

For any malter related to imported food clearance process the above mentionegl officers may

be contacted in place of the Port Heallh Officer. ;
A

(Sumita Mukherjec)
Direetor

Ph. 01123237442



